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2 Improving Productivity.

3 Introduction Energy Conservation measures.

[2 SEP. 1996]

to Questions 100

4 Improving availability of equipment through effective maintenance.

5 Improving product-mix, making value added items and meeting customer's

requirements.

( Reduction in consumption viz. coke, energy, stores & spares, etc.

7 Investment for modernisation /technological upgradation.
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Total Value of Enemy Property

2759. SHRIMATI BASANTI
SARMA:
DR. SHRIKANT RAM-
CHANDRA JICHKAR:

Will the Minister of COMMERCE be
pleased to state:
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(a) the total value of the enemy property
which is with the Custodian of Enemy
Property for India;

(b) what part of the property is lying dead
and what part of the property is put to
productive use;

(c) what will finally be done to this
property;

(d) what is the historical source of such
property; and

(c) what is the mechanism to monitoi
work of the Custodian?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI
BOLLA BULLI RAMAIAH): (a) Details of
the value of Enemy Property with the
Custodian of Enemy Property arc as follows:

Invested Amount
Rs.) '(InRs.)

Maturity Amount (In

1. Treasury Bills (as
on 30.8.96)

2. Amount in current A/C (as
on 2.8.96)
3 Buildings and landed properties

(asin 1970/71
4. Shares

58,63,86,400 66,20,00,000

11,27,506

5,65,00,000(approximately)

2,06,00,000(Facc value approx).

As the values pertain to different points of
time, it would not be appropriate to aggregate
them.

(b) Except the amount lying in the Current
Account, the entire property is put to
productive use. The amount in the Current
Account is required to be kept to

meet expenses like property tax, unforeseen
repairs, etc.

(c) The Enemy Property Act, 1968 as
amended from time to time, provides for the
continued vesting of the enemy property
vested in the Custodian of Enemy Property
for India.



